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(]nterruptio ns) 

MR. SPEAKER ; Order plea e. 
Now, Papers to be laid on the Table, 

SHRI ATYASADHAN CHAKRA· 
BOR TY : It is a anda1. I "ppeal to 
you to allow a discus ion. (Interruptions) 

MR. SPEAKER: Come out with 
it during the Defence discussion. 

12.07 brs. 

PAPERS LAID ON THE TABLE 

Demands for Grants of Ministry 
of Energy for 19P3-84 

THE MINISTER OF THE STATE 
IN THE DEPARTMENT OF PATRO· 
LEUM IN TH MINISTRY 0 
ENERGY (SHRI GARGI SHANKAR 
MISHRA) : I beg to lay on the Table a 
copy of the Detailed Demands for 
Grants (Hindi and nglisb versions) of 
Ministry of Energy for 1983-84. [Placed 
in" Library. See No. L.T.-6253/83]. 

Annual Report of, Audited Accounts 
and Review on the Work 'ng of State 

, Fa~ms C orporat ion, of India Ltd" 
New Delhi ' for 19FI-81, Karnataka 
Agro Industries Corporation Ltd., 
Bangalore for 19S0-f.l, Gujarat Agro 
Industr ies Corporation Ltd., Ahme-
dabad for 19r.O-~ I, Himachal Pradesh 
Agro Industries Corporation Ltd,) 
Simla for 1981-82, All India Federa-
tion of co-operative Spinning Mills 

Ltd., Bombay, for 19i 1- 7, etc. 

T E M~ISTER OF STATij IN 

THE MINISTRY OF AGRICULT.URE 
(SHRI ARIF MOHAMMAD HAN) : 
I beg to lay on the Tabl :-

(0 A copy each of the following p per 
(Hindi and Engli h version) under 
sub .. section (1) of section 619A of 
the Companies Act , 1956 :-

(0 Review by the Governtnent on 
the working of the State Farms 
Corporation of India Littiited, 
New Delhi, for the year 1981.82. 

(ij) Annual Report of the tate 
Fa) ms Corporation of India 
Limited, New Delhi for the -Je-a 
1981-82 along with Audited, 
Accounts and tbe comment ' f 
the Comptroller and A efi r 
General thereon. [Placed in 
Library. See No. L.T.-62S4/S3]. , 

(2) A copy each of the following papers 
(Hindi and English versions) under; 
section 619A of the Companie Act, 
1956 ;-

(a) (i) Review by the Government on 
the working of the Karnata a 
Agro Indu tries Corporation 
Limited, Bangalore, for the year 
1980·81. 

(ii) Annual Report of the Karnataka 
Agro Industries Corporation 
Limited Bangalore, for the y ar 
1980-81 along with Audited 
Aceoun ts and the comments of 
1 ho Comptroller and Auditor 
G nerd thereon . [Placed in Li-
brary. See No. L.T .• 62S5j83]. 

(b (0 Review by the Government on 
the wor king of the Gujarat Asro 
Industries Corpor ation Limited, 
Ahmedabad, for the year 
1980-81. 

(i i) Annual Report of the Gu.;arat 
Agro Industries Cor ration · 
Limited Ahmedabad, for the 
year 1980-81 along with Audited 
Accounts and the comment 
the Comptroller a ditor 


